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                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 1352/2021

CYRIAC ABBY PHILIPS & ORS.                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IA No. 165606/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES)
 
Date : 18-07-2023 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE ANIRUDDHA BOSE
         HON'BLE MR. JUSTICE S VENKATANARAYANA BHATTI

For Petitioner(s)  Mr. Anand Grover, Sr. Adv.
                   Mr. Prashant Padmanabhan, AOR
                   Mr. R. Bhatt, Adv.
                   
For Respondent(s)  Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. A K Kaul, Adv.
                   Mr. Padmesh Mishra, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Yuvraj Sharma, Adv.
                   Ms. Shagun Thakur, Adv.
                                      
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

The respondents are yet to file affidavits in

this matter.

Counter affidavit be filed within three weeks

and rejoinder thereto within two weeks thereafter.

List after six weeks.

(SNEHA DAS)                                  (VIDYA NEGI)
SENIOR PERSONAL ASSISTANT                     ASSISTANT  REGISTRAR
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